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BEFORE THE NATIONAL GREENTRIBUNAL, KOLKATA

O.A. No. 101 of 2024 (EZ) |4 (0
(Earlier O.A. No.502/2024/PB)

In 'Re: News item titled * AR W &) ¥ &= A5 &1 2 e, BT A

SO BUMY @ WRE QA Py o appearing in Prabhat Khaber
dated 24-12-2023

R T A ||Cant(S) ‘ {fY»’ }
§ PP — ;':,J‘ %\.'\;{4'?)"'
= e
= Versus )
= R i /
—  Jharkhand State Pollution Control Board & ors e ™
- < vice.. Resporuemt(s)

3 AFFIDAVIT ON BEHALF OF RESPONDENT NO-3 IN COMPLIANCE

OF THE ORDER DATED 21.10.2024

&

S . . SANMEET aged about . 28... years son of
N f SHQ)C”HANDQAJEE-T ........ SIRCOW, resently posted
N p

J\m as B\QTQ‘LT ..... M'AWC‘ ..... OF'F'\U‘ZK,Q’(’DW and as such , [ am well
O V acquainted with all the facts and circumstances of this case.

=
= 1. That, I have gone through the order dated 21-10-2024 passed by the Hon’ble

National Green Tribunal and have understood the contents therein.

2. That the instant Original Application registered as O.A. No 502/2024 was taken
up sou moto by the Prinipal Bench of Hon’ble NGT on the basis of news item
titled‘ﬁﬁagmﬂﬁﬁﬁﬁmﬁm%mwﬁawwmmaﬁﬂm
q SFeR e published in the News wing dated 29.02.2024 related to illegal

sand mining in Giridih district of Jharkhand. It has been alleged that everyday

hundreds of tractors load illegally extracted sand in an area near the Gawan
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Police Station and sale it in the other parts , as a result of which the ecology of
the River is adversely affected . As per the news item, the local administration
has take action against illegal sand extraction at village and has committed raid
in the vicinity of the Sakri river in Ganwa Block in which the tractors engaged
in illegal loading of sand were seized while trying to escape.

3. That , it is humbly stated and submitted that in view of substantial issue relating
to compliance of environmental norms raised in the said news item, the
principal Bench of Hon’ble Tribunal , New Delhi vide Order dated 07.05.2024
, Was pleased to dispose of the matter directing the Member Secretary, JSPCB
to take appropriate action in terms of the observations made and file action
taken report before the Registrar of the Estern Zone Bench of the Tribunal.

4. That , it is humbly stated and submitted that in pursuance of the said order of
Hon’ble NGT, Principal Bench, New Delhi passed in O.A.No. 502 of 2024 , the
Jharkhand State Pollution Controll Board, vide letter/ref. no B-1205 dated 16-
05-2024 , directed the Deputy Commissioner —cum- Chairman, District Task
Force (Mining), Giridih and the District Mining Officer-Cum- Member
Secretary, District Task Force (Mining), Giridih to submit Action Taken Report
(ATR) against the alleged illegal sand mining as revealed in the news item
dated 29-02-2024 published in the News wing.

Photocopy of letter /ref. no B-1205 dated
16-05-2024 of JSPCB is annexed and

marked as Annexure- A

5. That , it is humbly stated and submitted that the District Mining Officer, Giridih
in response to the said letter , submitted the action taken report vide letter no
900 dated 09-10-2024. The report inter alia provides a brief account of the

action taken form time to time against illegal mining and transportation of sand
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8.

9.
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from Sakri River within Gawan Circle of Giridih District and the datails of
F.IR lodged/Fine realized in terms of Jharkhand Minor Mineral Concession

Rules. 2004 during the course of Inspection carried out.
Photocopy of letter no 900 dated 09-10-2024

of District Mining Officer, Giridih is annexed
and marked as Annexure- B
That , it is humbly stated and submitted that the report mentions that in the
meeting of District Taks Force regarding the instances of illegal mining and
transportation, the Deputy Commissioner directed the Circle Officer and
Officer in-charge of police Station of the area to conduct frequent surprise
inspections time to time and keep vigilance over the area within their
jurisdication . As a result of continuous actions total 334 no. of vehicles were
seized 57 nos. of FIR were lodged and fine amounting to Rs. 37.71 Lakhs were
realized during the period April 2023 to September 2024 in Giridih District.
That , it is humbly stated and submitted that the Hon’ble Tribunal may be
pleased to accept the action taken Report Submitted by District Mining
Officer, Giridih , and /or pass order as the Hon’ble Tribunal may deem fit and
proper for adjudication of the matter.
That the answering respondent craves leave of this Hon’ble Tribunal to file
further affidavit if required or directed by the Tribunal.
That this Affidavits is filed bonafide and in the interest of justice.

10. That the statement made in forgoing paragraphs are true to my knowledge and

annexures are true copies of its originals.
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Verified at Giridih on this the day of 1\\& November, 2024 that the averments &

facts stated herein above are true and correct to my knowledge and belief and
nothing material has been concealed therefrom. Q'
e e
~ ) ~ r “wq
A uwwowmi




B-1205 Dated 16-05-2024-3.pdf
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_wrwa=_ JHARKHAND STATE POLLUTION CONTROL BOARD

=2~ TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
S N 4 p
N\ | /4 Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

Hon’ble NGT Matter
Time Bound {Urgcnt)

Ref No. B-)205 Ranchi, Dated.. 4?‘6\9.5 1202y

By Email

From,
Kumar Manibhushan,
Environmental Engineer.
To,
The Deputy Commissioner — Cum —
Chairman, District Task Force (Mining),
Giridih.
The District Mining Officer — Cum -
Member Secretary, District Task Force (Mining).
Giridih.

Sub: - Action Taken Report against the illegal sand mining in light of the order dated
07/05/2024 of the Hon’ble NGT, Principal Bench in O. A. No. 502/2024 in News item titled

FIREE FHY T ¥ &Y AT BXT B a1, BT Y IoTG, B A B IRA QY LN T

appearing in News Wing dated 29.02.2024 - Regarding.

Sir,

With reference to the above noted subject. | am directed to inform that the Hon'ble NGT, Principal
Bench in its order dated 07/05/2024 in O. A. No. 502/2024 in News item titled “RIRSE Fad 7
¥ T A9 g1 € are) B Iy IoT9, BT AN @ RIA &1 gaex Wl appearing in News Wing
dated 29.02.2024 (copy enclosed) has suo moto taken up the matter for hearing. The relevant
portion of which is as follows: -

“1. This original application is registered suo motu on the basis of the news item titled * ARelE
w73 § & W glar & a1 @7 Jd gorg B AN} @ TNIT T FIEY OI’T” appearing in
‘News Wing dated’ 29.02.2024.

2. The news item relates to alleged illegal sand mining in Giridih District of Jharkhand. As per
the news item, the local administration has taken action against illegal sand extraction at Village
Prakhand and has committed raid in the vicinity of the Gawan sakari river. At the time of raid,
the tractors engaged in illegal loading of sand had tried to escape but they were caught. The news
item reveals that everyday hundreds of tractors load illegally extracted sand in an area near the
Gawan Police Station and sale it in the other parts, as a result of which the ecology of the river is
adversely affected.

3. The news item raises substantial issue relating to compliance of the environmental norms.

S. If the illegal sand mining is being done in Gawan Sakari river then the Jharkhand State
Pollution Control Board (JSPCB) is required to trace out the persons responsible for the same
and take appropriate action for imposition of environmental compensation.

6. Hence, we dispose of the OA directing the Member Secretary, JSPCB to take appropriate
action in terms of the observations made above and file action taken report before the Registrar
of the Eastern Zonal Bench of the Tribunal. If found necessary, the matter will be listed for
consideration before the Bench. Let the original record of the OA be transferred to the Eastern
Zonal Bench of the Tribunal.”

In view of the above, it is, hereby directed to submit the detailed Action Taken Rep

News item titled “FIREIE WHA 71 ¥ & AW €1 & dTe] @1 3w Gard, B H N\ g
s* [a® _S”‘G“m\‘\\ fuﬂ’
KME/717 o “0\3‘:&'5@%\“} ‘f,}
c‘.) Red ,,’."\‘?

file:///C:/Users/user/Downloads/B-1 205%20Dated%2016-05-
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]l gFex war appearing in News Wing dated 29.02.2024 to the Board’s Headquarters on or before

26/05/2024 so that the report may be filed within time.

Encl: As above

Yours Sincerely

(Kumar Manibhushan)
Environmental Engineer

11711 /' %A %4 =~ a
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_ Emall - dmo-glridih@jharkhandmail.gov.in
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fRkde

A HHR T
yafaRer i,
ARYTS G Jquuy R g
gat
fawg - Action Taken Report Against the illegal sand mining in light of

the order dated 27/08/2024 of the Hon’ble NGT, Principal Bench
in O0.A.No. 502/2024(Original Application No. 101/2024/EZ) in

News item titled “RIREE W 7 & & I B 8 a6 BN
3y 9O, BIUAN! & <RM QU §aCX Wi« appearing in
News Wing dated 29-02-2024 ,Regarding.

TET :—~ 9% GG B -1205/ ¥N AT 16052024, FAar$ Ry
27.082024 O.A.No. 502/2024/PB U4 39 Bl & U
479 /TR0, faAi® 24.05.2024

Srga s swifls o3 @ wef ¥ WA National Green
Tribunal, Principal Bench, New Delhi & WiRd 3w feia 07.052024 w4
National Green Tribunal, Eastern Zone Bench, Kolkata @ UIRG ey fRAisd
27.08.2024 # aftfq #pFen “FiRSe ¥&8 7 § W A9 DT ] A1 1 odw
J3M4, BIUAN! @ IR A SaeX Tal” @ ATod ¥ dedl & & Ryemwota
TMEl dEd H HARYT FH TS W AT 91 SEH U9 URaET B A5U™
7q f5a ™ FRemr @ w9 A4 RA® 20022024 B T B T 1 B
R JHOICQIS12 U4 BR528847 B f%g BT Fvd g FIRGTS oY @l
T et 2004 & A9 54 @ dEd UMHWR gel 20,000.00%0
A IR agely g 2 | (§—wer @t ufy Fer)
Jeordig 8 fb a1 @ 1y Sead vd uRaes @ way §
TG GBI B 996 § AN Td AT TAR P UG &5 =i
-G W I &7 & Aue e @ R e &g surged
Tered g1 PR fsan man 2| afed et @ # A q@ mar s §
yaRed W A8 A Ay e I @ IRag A @ wH ¥ RAiw

¥

Aar

HelR1Y,
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16042024 ¥ 30092024 &% HA 11 ARA B el I, FREIS AY WA
VIR fRamaeh 2004 & fam 54 & aga @t 14000000 O G;}m afd
B TG TE R, N 01 AR W A B AW URaEH » AW A WA
QIHTTfa 100 /2024 fa-T® 24.09.2024 g1 WA aof werd 7 ® ) (Rawoh
AT |

Wy @ g8 N Seaa @ 6 arq @ 3y I/ uRag ¢d
WUSRYl &) ABu™ R, IUYF ARIGT @) Jemeran H A @A TRd B
® 43% R Tqd BRAE @ o @ 21 g af 2023-24 Td 2024-25
e Ridmv 2024 @@ Riarrta gt 334 el @ S fbar 741 svavs
Y WS we Preemael 2004 @ FrmEEr 205 A @ ®A 3771
ARG %0 HIAT Tgelt UT 129 gl W wWafdd urRTia 3 dd 57 g
ol g e R

TeR EArRt vd eniar darg q At |
D — UV |
‘ ‘4.'\,”
w N
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Block - Ganwan

District Mining Office, Giridih
illegal Sand Report of Gawan Block

S1No Date _x,M....“n Thana/ CO Name Address <,m_w_.“.na_n Vehicle Details |Minerals OMW—.: Amount GRN No. Date
So Gopi saw, At Gumgi Tisri,
1| 29.02.24 128 | CO GAWAN AMIT KUMAR SAW  |Giridih Tractor [JH10CQ1512 SAND 100 10000 2401049881 :.\._(_E.u..
PINTU KUMAR So Rajendra Prasad, At
2| 29.02.24 128 | CO GAWAN YADAV Nakatpura, Nalada Bihar Tractor |BR528847 SAND 100 10000 2401179114 _m._(r:.u..‘
...... .. - .. - - 1S0 Kishun Ravidas-At-Tisrt. - - PEPREEEN (R
3| 16.04.24 222 | CO GAWAN [SURESH RAVIDAS Giridih Tractor [JH11AQ6175 SAND 100 10000 2401986341| 07-May-24
ARVIND KUMAR SO MATHURA YADAV
4| 06.05.24 275 | CO GAWAN |YADAV AT KAKNI TISRI'GIRIDIH | Tractor [JHITAA6366 SAND 100 10000 2402026607| 09-May-24
S/O-YUGAL YADAV, AT-
5| 24.05.24 313 | CO GAWAN |AMRIT YADAV MAJHNEY GAWAN Tractor |JH211J9441 SAND 100 10000 2402421377 06-Jun-24
S/O-DASHARH PD
) YADAV, AT-CHERWA, PS-
6| 24.05.24 313 | CO GAWAN |PRAMOD KUMAR GAWAN Tractor |[JH11AB5392 SAND 100 10000 2402421463| 06-Jun-24
S/O-JAGESHWAR PD A
7| 14.06.24 345 | CO GAWAN |DINESH PRASAD SAH SAW. AT-TISRI, PS-TISRI | Tractor |JHI1X9708 SAND 100 60000 2402683391 22-Jun-24
ARVIND KUMAR S/O-MATHURA Tractor/
g 15.06.24 347 | CO GAWAN |YADAV YADAV.AT-KAKNL TISRI | Traller [JHI1AA1696 SAND 100 10000 2402781939| 27-Jun-24
S/O-SANNU RAM
MANZLGHATYARILBERM | Tractor/
9| 15.06.24 347 | CO GAWAN |[BALIRAM MANZI 0.BOKARO Traller |JHIOAS8356 SAND 100 10000 2402782244| 27-Jun-24
S/0-SOKHI MODI. AT- Tractor/
10| 15.06.24 347 | CO GAWAN |BISHESHWAR MODI |CHERWAN, GAWAN Traller |JHITAN7853 SAND 100 10000 2402782335| 27-Jun-24
) S/O-DASSO ’ i
SANJIT PRASAD YADAV.SERWA, PS- Tractor/ )
1] 15.0624 | 347 | COGAWAN [YADAV GAWAN Traller |JH11U1765 SAND 100 _o,c.oo 2402816909| 29-Jun-24
Total 1100 160000
F.I.LR DETAIL -

1
d _h_u.et_

1492

_ PS GAWAN  |Owner. Driver and others

ENG. NO. S325N87504

_ Tractor _2__.. éu.ﬁ_.:.ﬁ:x_ SAND _ 100

_ FIR BY MI ~
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1P 01.04.2023 A 31.03.2024 TH (2023—24)

v wrfaa gt
afre 3 ’\;ﬁr‘l‘! g
T wforar aew | ool wifeY | sifoa arew wfdr
RICS 199 . 107 46 92 1840400.00
L 199 - 107 46 92 1840400.00
fai® 01.04.2024 | 30.09.2024 TF (2024—25)
: R St
N "qE=m _
: wfoa aew | T wife | e ames af
e 135 - 22 11 113 1931500.00
T 135 22 11 113 1931500.00
(2023—24, 2024.25)
: wrafira gafar
sy | T W@ g M
Litc I
. wfera aws Tt wrufia wfera arest Lyt
0%“3':3332024 334 - 129 57 205 3771900.00

et




